
NATIONAL COMPAI{Y LAW TRIBUNAI,
PRINCIPAL BENCH

NEWDELHI
c.P NO. 1/2009
CA NO.

PRf,SENT: CIIIEF JUSTICE M.M.KUMAR
Eon'bl€ PBidenr

SH. S. K. MOTIAPATRA
uon'ble Memb€r(T)

 TTINDA\CE CUM-ORDER SHEE'IOi'THE HDARING OT'PRINCIPAL BENCH OF THD
NATIONAI, COMPANY LAWTRIBUNAL ON I,I.09.2016

NAMI Of THI COMPAN\:

MA. Saryad Conputcr Senic6 Lrd. & Ors.

SDCnON OF TIID COMPANIES ACT: 3888

S,NO, NAME DESIGNATION REPR.ESEN TATTON SICNATI]Rtr
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ORDER

One flnal oppotunlty ls gEnted to the Pet'Honer

argum6nts.

ljst on 28e s€ptember 2016
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(CTIIEF JUfiCE M.I.4. KUMR)

PRESiIDENT

(S.K MOHAPATRA)

MEMBER CD


